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3652. SHRI THAZlLU M. KARU-

NANWHI: Will the Minister of 
HEALTH be plea'Sed to state: 

(a) whether it is a fact that an 
~xpert Committee was set up to study 
about the modernisation of pharmaceu-
tical Factory attached to Go vemment 
Medical Store Depot., Madras; 

(b) if so, when it was aPPoInted 
and when the report was submitted; 

(c) the expenditure incurred by 
(~ovemment on the CommIttee; 

(d) whether it is also a fact thut 
ll()Vernmellt do not intend to imple-
ment the report during the current 
IIl1ancial year, if so, why; and 

(e) whet.her it is also a fact t~at 
t here is a proposal to wind up thC" 
C;ovexnment Medical Stores Organi-
..,.ttlon, and if so, why? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH (SHRI 
NIHAR RANJAN LASKAR): (a) 
lnd (b). Yes. A "CommIttee of 
Experts" was Get up to study about 
lhe modernisation of Plharmaceutical 
Factory attached to GovernmeRt. Medi-
(dl Store Depot.. Madras in July, 1978. 
The said Committee submitted their 
I eport in November, 197B. 

(c) No expenditure on the Com-
n1ittee- has been incurred except t,he 
T A. and D.A. of the Members. 

(d) The report iG still being 
(> '{amined. 

(e) Yes. This is a150 being examined. 

Conversion of Vaseo-Miraj Line 

3653. SHRlMATI SANYOGITA 
RANE: Will the Minister of RAIL-
\V A YS 'be pleased to s'bate: 

(a) whether It is a fact that the 
r nion Government have assured the 
Goa administration to mf'et the 

demaDd .. Gaversion 01 V9I!CO-Miraj 
metre l..... MIle ifilto broad-C8uge; 
aDd 

(b) it so, the details thereof? 

'11D1 DIPUTY MlNIST£R, IN TKE 
MlNISTR~ OF RAILWAYS (SHRI 
MALLIICABJt1N): (8) and (b). Up-
datiAg til. tbe Preliminary EngineerUtg-
eum-tnelt eurYey for convereion of 
the SeeUoos Hospet-Murmagao-MiraJ-
Londa and Alnaver-Dandeli, has been 
included in the budget 1980-81. Fur-
teller action will be taken when th '" 
survey .. eornpleted and report 
examined. 

Drink Addicts among Medical Men 

36M. SBB1 B. K. NAIR: Will th~ 
Minister 01 HEALTH be pleased to 
Gtate: 

(a) whether Government haVe seen 
Press reports on 1:Jhe increasl~ number 
of drink addicts among medi~al men 
Including students; and 

(b) if 60, what steps are being taken 
In this regard? 

THE MlNJ8TER OF STATE IN THE 
MINISTBY OF HEALTH (SHRI 
NlHAR BAlfJAN LASKAR): (a) 
No, it has not come to Government's 
notic0. 

(b) Doeos not arise. 

Payment of Wages to Godov~ n 
Madoors by F.e.l. 

3166. SJmI INDRAJIT GUPTA: 
WiD tire Mildeter of LABOUR be 
pleased to state: 

(a) whether he is aware that the 
Food Corpol'stion ot India authorities 
are not paying even the notified mini-
mum wages to their godown maldoors 
at Shillong; 

(b) whether it is a fact that the 
minimwn wages notified for unskilled 
labour by the Meghalaya Government 
is Rs. 8 per day, while the Food Cor-
poration .. India is paying less than 
Rs. 6; and 




